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THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS (SHRIMATI NIRMALA
SITHARAMAN): Madam, | rise to move:

that the following amendment recommended by Rajya Sabha in the Bill to give effect to
the financial proposals of the Central Government for the financial year 2023-2024, be
taken into consideration:?

Clause 174

1. That at page 67, forlines 43 and 44, the following be substituted, namely:-

(i) against entry (a), in column (3), for the figures and words 70.05 per cent.?,
the figures and words 70.0625 per cent.? shall be substituted; and?.
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SHRIMATI NIRMALA SITHARAMAN: Madam, | rise to move:

?That the amendment recommended by Rajya Sabha in the Finance Bill be accepted.?
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The Lok Sabha then adjourned till Eleven of the Clock on

Tuesday, March 28, 2023/Chaitra 07, 1945 (Saka).
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